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primarily a slum clearance scheme,
the Government have on reconsidera-
tion, decided to leave the question of
itg further implementation to the con.
cerne agencies as part of their
normii] activities.

(b) to (d) The allottees of plots
were required to hand over vacant
possession  of one-room tenements
within one year. The Municipal Cor-
poration of Delhi hag so far taken over
possession of 45 tenements. Thera are
still 800 tenements the vacant posses-
sion of which is yet to be taken, The
Municipal Corporation of Delhi is
taking appropriate steps in the matter.
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+[Floods in U.P.

1241. SHRI KALRAJ MISHRA: Will
the Minister of IRRIGATION be
pleased to state:

(a) whether Government are aware
of the floods in Ulitar Pradesh which
have caused heavy loss in the eastern
region: of the States;

(b) If so, what are the details of
loss in terms of human life, house
collapsi's angd standing crops; and

(c) vhat are the details of the
prevenlive measures taken before the
start of the rains and the floods?]
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+I[THE MINISTER OF IRRIGATION
(SHRI KEDAR PANDE): (a) to ()
As reported by the State Government,
31 districts are affected by the recent
floodg in Uttar Pradesh. The details of
the losses are as follows:—

Villages affected . . 10673
Population affected. . 57 lakhs

Total area affected (ha ) 11-47 lakhs

+{ ] English translation.
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Cropped area affected
(ha.) . . 5-7 lakhs

Houses damaged 1,28,273

Loss of lives . . 222

H-=ad of cattle Jost 573

Officers of the District|State lavels
were directed to inspect flood control
works including damg to ensure that
they are in proper shape and all drains
properly cleaned before the onset of
flood season. Instructions were also |
given for other emergency measures
required for flood fighting and for
providing flooq reliet in an effective
manner, A high-level meeting, under
the chairmanship of Chief Secretary,
Uttar Pradesh, was also convened on
7th June, 1980 {0 review the arrange-
ments made to face the flood situation
in the State].
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+[Alcoholic items produceq by M[s.
Mohan Meakens

to Questiong

1242. SHRI HUKMDEO NARAYAN
YADAV: Will the Minister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to state:

(a) the total production of various
types of alcoholic items by Meusers
Mohan Meakens during the last three
years and from January to June,
1980 anq the quantity of the same dec-
lareq waste by them together witk
quantity that was exempted from tax;

(b) the cost of production per litre
and the tax thereon and its sale price
in the market; and

(¢) the quantity exemptedq from tax
during the said period ang the basis
on which the tax was exempted?]
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+[THE MINISTER OfF PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS (SHRI VEERENDRA PATIL):
(a) to (¢) The information is being
collected and will be laid on the Table
of the House].

Control on Public Sector Units

1243. SHRI R. R. MORARKA: Will
the Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the nature of supervision and
control exercised by his Ministry on
the working of public sector units
under it;

(b) whether his Ministry gets
monthly or quarterly performonce
reports from these units;

(¢) whether it is the practice to
prepare the budget for each of the
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